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(c) Persons other than Government employees; 

(i) For death Rs.1.00 lakh 

(ii) For permanent disability RS.2S,OOO 

(iii) Injury (hospitalisation for more than 24 hours) Rs.S,OOO 

(iv) Injury (hospitalisation for less than 24 hours) Rs.1,ooO 

(v) Minor injury (discharge after first-aid) Rs.SOO 

Apart from this, the families of Govern-
ment employees including the Police/Secu-
rity Personnel who die in harness are eligible 
for sandion of family pension, group insur-
ance settlements and other benefits as 
applicable under the respective Service 
Rules. 

Javalgera Central State form In Karna-
taka 

1226. SHRI H.S. SRIKANTAIAH: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether Javalgere Central State 
Farm in Karnataka is under the control of 
Union Government; 

(b) if so, the total acres of land in the 
above farm; 

(c) whether Karnataka University has 
requested to hand over the above farm to it 
to take up research projects; and 

(d) if so, whether Government have 
taken any decision in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI NITISH KUMAR): 
(a)Central State Farms, Javalagere, Distt. 
Raichur, in Kamataka is being managed by 
the State Farm Corporation of India (A Govt. 

of India Undertaking). 

(b) The total area of the farm is 2960 
hedares. 

(c) The State Government of Karnataka 
requested for handing over of this farm ini-
tially for Agricultural University, Bangalore 
and subsequently for the University of Agri-
cultural Sciences, Dharwad. 

(d) The Government of Karnataka was 
intimated that the State Farms Corporation 
of India would be able to spare 200 hectares 
of un-irrigated land of this farm, to the State 
Government, on payment basis. 

Constitution of Phllatallc Advisory 
Committee 

1227. DR. C. SILVERA: Will the Minis-
ter of COMMUNICATIONS be pleased to 
state: 

(a) whether a sub-committee of the 
Philatelic Advisory Committee for the year 
1990-92 has been constituted; 

(b) if so, the details of its constitution 
and criteria thereof; 

(c) what is criteria for constitution of 
Philatelic Advisory Committee; 

Cd) whether these committees have any 
public representative; 
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(e) if so, the details thereof; and 

(f) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA): (a) Yes, Sir. A 
Design Sub-Committee of the Philatelic 
Advisory Committee has been constituted. 

(b) No purticular criteria has been laid 
down for the constitution of the Design sub-
Committee. The Sub-Committee consists of 
official and non official members. Official 
members include the officers concerned with 
the designing of stamps. The non-official 
members inClude eminent artists and phi-
latelists. 

The constitution of the present Designs 
Sub-Committee is At Statement I enclosed. 

(c) Though no particular criteria has 
been laid down for the constitution of the 
Committee, the Committee consists of the 
concerned official and non official members. 
Non official members are generally drawn 
from amongst MPs, prominent philatelists, 
philatelic dealers, artists and eminent per-
sons from various fields. The official mem-
bers are from the Govt. departments dealing 
with the subject. 

(d) Yes, Sir. 

(e) Details of public representatives in 
the philatelic Advisory Committee and De-
sign Sub-Committee are at Statement" and 
III respectively. 

(f) Does not arise in view of (d) above. 

STATEMENT 

Notification 

Subject: Constitution of Design Sub Committee. 

It has been decided to constitute the Design sub committee of the Philatelic Advisory 
Committee for the years 1990-92 with the following members: 

1. Member (Operations) Chairman 

2. D.D.G. (Phil) Official Member 

3. Designs Manager, ISP, Nashik Official Member 

4. Shri D.P. Sharma Non-official Member 

5. Shri R.S. Bisht -do-

6. Shri Difip Shah -do-

7. Shri Pulak Biswas Co-opted 
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8. Shri R.N. Pasricha Co-opted 

9. Director (Philately) Convenor 

The Design Sub-Committee will advice the Government about the designs of the Stamps 
and other Philatelic material. 

-sd-
(VINOD DHAMIJA) 

Director (Phil) 
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